IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Date :

20.11.2025

Name of the

Applicant

93441/2025|20.11.2025 i§§§52525 G SAMAL c.o.  |TOURT O ?i?ig Dtd. 2025-
93442/2025(20.11.2025 ?§g§§35025 G BEHERA c.o. iSURT NO. ?i?i; Dtd. 2025-
93443/2025(20.11.2025 2?253;025 A PARIDA C.o. EOURT NO- ?i?i; ptd. 2025= lparr-1
93444/2025(20.11.2025 ?§E§f35025 B DAS c.0. ZOURT NO. ?gf;g Dtd. 2025-
93445/2025(20.11.2025 0205 MR SAHOO c.o. |COURT NO.lorder ped. 2025-
93447/2025(20.11.2025 ?§§§535025 G SAHOO c o §SURT NO. ?i?is Dtd. 2025-
93448/2025 |20.11.2025 ??5?535025 PK MISHRA c.o. [{OURT NO.[Order Drd. 2025
93449/2025(20.11.2025 [0 000 Nk ROUT c.o. |{OURT NO.[Order Drd. 2025
93450/202520.11.2025 ?§§§§35025 BN SATAPATHY c.o. gSURT No- Si?i; brd. 2025 lparpq
93451/202520.11.2025 200700 MR SAHOO c.o. [{OURT NO.[Order Drd. 2026
93452/2025(20.11.2025  [[oee” " |PK DAS c.o. |{OURT NO.[Omder Drd. 20257 lparpg
s 0 108 s 0
93456/2025 20.11.2025 [0 {9)°  ls k samv c.o. |COURT No.|order Drd. 2025- RIT
93457/2025(20.11.2025 25582;2025 PK MOHANTY c o SSURT NO. giﬁig Dtd. 2025-
[93459/2025[20.11.2025  |wp (C) - P K JENA c.o. COURT NO. |order Dtd. 2025- [WRIT




| 31118/2025| 17 11-11 BRANCH-2
CRLA- COURT NO. |Order Dtd. 2025-
93460/2025(20.11.2025 1239/2024 PR MISHRA 5 OLD 11-18
CMP- COURT NO. |Order Dtd. 2025-
93461/2025(20.11.2025 1597/2025 P SAMAL > OLD 11-14
CHIEF
WP (C) - .. |order Dtd. 9999- [WRIT
93462/2025(20.11.2025 51961/2025 |T K NAYAK JUSTICE'S |/, 5] BRANCH-6
COURT
CHIEF
93466/202520.11.2025 "= ()" S K SAHOO gustice's Order Dtd. 9999~
30721/2025 12-31
COURT
CHIEF
93467/2025[20.11.2025 |"E{C) S K SAHU JusTIce's Order Dtd. 9999
30721/2025 12-31
COURT
WRIT
CHIEF
WP (C) - . [order Dptd. 2025- |BRANCH
93469/20251|20.11.2025 31589/2025 L K NAYAK gggi%CE S 11-14 (DIVISION
BENCH-3)
WRIT
CHIEF
WP (C) — \ o Order Dtd. 2025- |BRANCH
93471/2025(20.11.2025 |Z. o0’ 0 |S K SAHU ggg§$CE S| 100, DTVISTON
BENCH-3)
CHIEF
WP (C) — |« Order Dtd. 2025- [WRIT
93473/2025(20.11.2025 ) 20" |H K PANDA JUSTICE'S |11 ] 3 R ANCH-G
COURT
CHIEF
WP (C) - . [order ptd. 2025- [WwRIT
93475/20251|20.11.2025 26886/2025 R K MOHAPATRA JUSTICE'S 12-01 BRANCH-1
COURT
CHIEF
93477/2025(20.11.2025 |10 o N K SEN gusTIcE's TS Prd. 20257
COURT
CMP- COURT NO. Order Dtd. 2026-
93482/2025(20.11.2025 | ‘o000 |P.DAS 3 01oon
CRLMC- COURT NO. Order Dtd. 2025-
93484/2025(20.11.2025 |5 0 . [M.MOHANTY 53 Sy
TRP (C) - COURT NO. Order Dtd. 2025-
93485/2025(20.11.2025 )20 50" N.K.SATAPATHY 3 118
TRP (C) - COURT NO. Order Dtd. 2025-
93486/202520.11.2025 |50 500 M.M.NAYAK 53 Sy
TRP (C) - COURT NO. |Order Dtd. 2025-
93487/2025(20.11.2025 145/2025 |R-K.SAHU 53 11-18
CMP- COURT NO. |[Order Dtd. 2026-
93488/2025(20.11.2025 | oo 0. |P.K.DASH 3 010
CMP- COURT NO. |[Order Dtd. 2025-
93489/2025(20.11.2025 1835/2025 |F-BASTIA 23 12-15
[93490/2025(20.11.2025  [cRLMC- A.K.MISHRA COURT NO. [order Dtd. 2025-

o

No




1680/2025 23 11-17

TRP (C) - COURT NO. |Order Dtd. 2025-
93491/202520.11.2025 155 55,5 | M.NAYAK 23 11-18

TRP (C) - COURT NO. |Order Dtd. 2026-
93492/2025|20.11.2025 376/2025 |P-BEHERA 16 01-19

TRP (C) - COURT NO. |Order Dtd. 2025-
93493/2025|20.11.2025 170/2025 P.JENA 16 11-18

CRLREV- COURT NO. |Order Dtd. 2025-
93494/2025120.11.2025 |00 o5 M.B.SMRUTIRANJAN 16 11-18

CRLMC- BHUBANANANDA COURT NO. |Order Dtd. 2025-
93495/2025120.11.2025 4664 /2025 |LENKA 16 11-17

CMP- COURT NO. |Order Dtd. 2025- [WRIT
93496/2025|20.11.2025 |70 0,5 K MANDAL e 11-18 BRANCH-3

CRLMC- BHUBANANANDA COURT NO. |Order Dtd. 2025-
93497/2025120.11.2025 14567 /2025 |LENKA 16 11-17

FAO- COURT NO. |Order Dtd. 2025- |Li9C:
93498/2025(20.11.2025 466/2025 S.SWAIN 16 11-14 APPEAL

SEC.

CRLMC- COURT NO. |Order Dtd. 2025- |CRIMINAL
93499/2025|20.11.2025 | Ju ) q,, DILLIP SRMAL 5 OLD 11-07 MISC

FAO- COURT NO. |order Dtd. 2025- |Li9C:
93500/2025(20.11.2025 465/2025 S.SWAIN > OLD 11-14 APPEAL

SEC.

WP (C) - COURT NO. |Order Dtd. 2025- WRIT
93501/2025|20.11.2025 |/ o0 o0, |J K MOHAPATRA 5 OLD 11-19 BRANCH-_7

TRP (C) - COURT NO. |Order Dtd. 2025-
93502/2025(20.11.2025 280/2025 K.C.PANDA > OLD 11-17

CMP- COURT NO. |Order Dtd. 2025- WRIT
93503/2025(20.11.2025 1113/2025 J.LENKA > OLD 11-18 BRANCH-6

RSA- COURT NO. |Order Dtd. 2025-
93504/2025|20.11.2025 351/2025 K.JENA 19 12-15

RSA- COURT NO. |Order Dtd. 9999- |SECOND
93505/2025(20.11.2025 450/2025 P.K.MISHRA 12 12-31 APPEAL

WP (C) - COURT NO. |Order Dtd. 2025-
93506/2025(20.11.2025 4050/2025 L D PANDA 19 11-18

RSA- COURT NO. |Order Dtd. 9999- |SECOND
93507/202520.11.2025  [,00 50,5 |R.K.MOHAPATRA 12 12-31 APPEAL

RSA- COURT NO. |Order Dtd. 9999- |SECOND
93508/202520.11.2025 [ o0 50,5 |A.MOHANTY 12 12-31 APPEAL

RSA- COURT NO. |Order Dtd. 2026- |SECOND
93509/2025/20.11.2025 [T 50, |R.K.MOHAPATRA 12 03-09 APPEAL




CRLA- COURT NO. [order Dtd. 2025- |CRIMINAL
93510/2025(20.11.2025 126/2002 |® K BARIK 12 11-18 APPEAL
CRLMC- COURT NO. [order Dtd. 2025-
93511/2025(20.11.2025 | ,vo- o) [R.K.BARIK i e
CRLMP- COURT NO. |Order Dtd. 2025-
93512/2025(20.11.2025 | Sr,0> o [M.D.BISWAL o e
CRLMC- COURT NO. |Order Dtd. 9999-
93513/2025(20.11.2025 |S3o0cs o |S.5.RATH S e
CHIEF
WA- ' Order Dtd. 2025- [WRIT
93514/2025(20.11.2025 150 M M PANDA JUSTICE'S |25t S eEAL
COURT
CHIEF
93515/2025(20.11.2025 |ChEtC S.K.MOHANTY JusTIcE's |OFder Dtd. 2025-
4770/2025 11-18
COURT
CHIEF
93516/202520.11.2025 |ChBHC RANJIT MOHANTY JusTICE's |OFder Dtd. 2025-
4788/2025 11-18
COURT
CRLMC- COURT NO. |order Dtd. 9999-
93517/2025(20.11.2025 | -000o0 o M. K. MOHANTY S onn et
CRLMC- COURT NO. [order Dtd. 2025-
93518/2025(20.11.2025 |- o |T.K.MISHRA oD et
CRLMC- COURT NO. [order Dtd. 2025-
93519/2025(20.11.2025 |Sgenos oo |B. 5. SWAIN oD et
CHIEF
WA- ' Order Dtd. 2025- |[WRIT
93520/202520.11.2025 155 o . M M PANDA JUSTICE'S |2°5T N pEaL
COURT
CRLMC- COURT NO. |order Dtd. 2025-
93521/2025/20.11.2025 2966/2025 P.K.MISHRA > OLD 08-06
CRLMC- COURT NO. |order Dtd. 2025-
93522/2025/20.11.2025 4772/2025 J.R.BISWAL > OLD 11-18
CHIEF
WA- .o |Order Dtd. 2025- |WRIT
93523/2025(20.11.2025 [}20 M M PANDA Justice's (29T S eEAL
COURT
CHIEF
WA- ' Order Dtd. 2025- |[WRIT
93524/2025(20.11.2025 150 . M M PANDA JusTICE'S |2°CT N pEaL
COURT
CHIEF
93525/2025(20.11.2025 |°LAFD S BARIK gusTIcE's [0Tder Dtd. 2025-
10950/2025 11-17
COURT
CHIEF
WA- .o |Order Dtd. 2025- |WRIT
93526/202520.11.2025 [}20 M M PANDA gustice's (29T S eEAL
COURT
CHIEF
93527/2025|20.11.2025 |PLARL~ MK MOHANTY JusTICE's |OFder Dtd. 2025-
10980/2025 11-18
COURT
CHIEF
WA- \ o |Order Dtd. 2025- [WRIT
93528/202520.11.2025 [0 M M PANDA gustice's (S 9%T S eEAL
COURT
CHIEF
WA- | o |Order Dtd. 2025- |WRIT
93529/202520.11.2025 | 54, 5,5 M M PANDA JUSTICE'S ||, ¢ APPEAL
COURT
WA- CHIEF Order Dtd. 2025- |WRIT
93530/2025|20.11.2025 1391/2025 M M PANDA JUSTICE'S |12-15 APPEAL




COURT |

93531/2025(20.11.2025 ?§é§>5025 M M PANDA EggEECE'S 8;?2; Ptd. 2025- %E%gggION

BENCH-2)
93532/2025(20.11.2025 ??;1/2025 M M PANDA SUSTICE" S ?;fig btd. 2025~ R

COURT

93533/2025 |20.11.2025 ggg%;;o25 STBR PRASAD EgéEECE'S Oxder prd. 2025-
93534/2025(20.11.2025 228235025 ;igi;ig KUMAR gogig NO. ?ifis Dtd. 2025-
93535/2025(20.11.2025 ggéig;2025 B. C. PANDA COUKT NO- ?iﬁiz Dtd. 2025-
93536/2025(20.11.2025 ??gég?;OZS ;igigii KUMAR gogig NO. ?f?fi Dtd. 2025-
93537/2025(20.11.2025 257(3)2625 J J PRADHAN gogig NO. ?i’f‘ig ptd. 2025- VBV;{;\E]CHJ
93538/2025(20.11.2025 ?gég;;2025 B. K. LENKA gogig NO. ?iﬁiz Dtd. 2025- WRIT
93539/2025 |20.11.2025 ?gég;;2025 S. MOHARANA COURT NO. [Order Dtd. 2025-
93540/2025(20.11.2025 55232825 J J PARIDA gogig NO. ?iﬁig Dtd. 2025- giiECH—Z
93541/2025 |20.11.2025 §§£Sé;2025 P. K. DAS CogRT NO- Order brd. 2025- WRIT
93542/2025 |20.11.2025 ?gésg;2025 R. C. BHOI COURT NO. [Order Dtd. 2025-
93543/2025(20.11.2025 gfégi;2025 L. K. NAYAK EOURT NO. ?;ﬁgg Dtd. 2025- WRIT
93544/2025 |20.11.2025 ?5;3;;2025 L. K. NAYAK COURT NO- ?;ﬁgg Dtd. 2025- nRIT
93545/2025(20.11.2025 25;22;2025 M. R. ROUTRAY COURT NO.|0rder Ded. 2025- WRIT
93546/2025(20.11.2025 ggégé;2025 A. K. BEHERA COURT NO. Order Dtd. 2025-
93547/2025(20.11.2025 g§é§>5025 J. C. BARAL COUKT O 82?2; Dtd. 2025-
93548/2025(20.11.2025 gfég;;2025 S. MITRA gogig NO. ?g?iz Dtd. 2025- giiECH_6




WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

93549/202520.11.2025 50507 Ip. samar - Order mRIT
93550/2025 |20.11.2025 ?g;i;;2025 D. SAMAL COURT NO- gffig Dtd. 2026-
93552/2025(20.11.2025 gfégg;zoz5 B. MAHALI SZURT NO. gifig Dtd. 2026- nRIT
93553/2025(20.11.2025 ggégg;2025 K. SAHOO ZOURT NO. ?;fg; ptd. 2025- gii;CH_s
93554/202520.11.2025 720 (0000 |r ¢ mupULI COURT NO. Order Dtd. 20257 lon Branch
93555/2025(20.11.2025 ?23?53;025 M. R. BARIK ZOURT NO. ?iﬁi; Dtd. 2025-

93556/2025 |20.11.2025 §§é§;;2025 K. SAHOO COURT NO- ?;fgg Dtd. 2025-

93557/2025 |20.11.2025 ggéii;2025 K. SAHOO COURT NO. [Order Drd. 2025 e ANCHA1
93558/202520.11.2025 ?2152535025 M. R. BARIK EOURT NO- ?fi; brd. 2025 lgarrq
93559/2025(20.11.2025 ggégé;zoz5 K. SAHOO EOURT NO. gg?gg ptd. 2025-
93560/2025(20.11.2025 ‘?32‘8532025 DILLIP SAMAL iSURT NO. ?i‘_i‘i; btd. 2025-
93565/2025(20.11.2025 ZSETS;025 B.BARIK COURT NO- ?i?ig Dtd. 2025-
93571/2025|20.11.2025 252255025 B.SINGH COURT MO ?i?ig Dtd. 2025-
93573/2025(20.11.2025 §§§¥32025 A.K.ROUT gSURT NO. ?;ﬁig Dtd. 2025-
93574/2025|20.11.2025 ZSETS;025 J.KAMILA COURT NO. ?;fif Dtd. 9999-

93575/2025 |20.11.2025 23223;025 S.K.SAMAL CogRm NO- ?i?ig Dtd. 2025-
93576/2025(20.11.2025 ?gégg;2o25 B. DAS ggURT NO. ggﬁif Dtd. 9999-

93577/2025 |20.11.2025 §§§§35025 S.K.SAMAL COURT NO. Order Dtd. 2025-
93579/2025(20.11.2025 255235025 T.K.MISHRA gogig NO. ggﬁif Dtd. 9999-




CRLMC- COURT NO. Order Dtd. 2025-
93580/202520.11.2025 4781/2025 M.BEHERA > OLD 11-18
CRLMC- COURT NO. Order Dtd. 2025-
93581/2025/20.11.2025 | 0 g, [A.MOHANTY 5 OLD 11-18
CRLMC- COURT NO. Order Dtd. 5000-
93582/202520.11.2025 4102/2025 P.K.ROUT > OLD 01-01
CRLMC- PRAMOD KUMAR COURT NO. Order Dtd. 5000-
93583/2025120.11.2025 4098/2025 |ROUT 2 OLD 01-01
CRLMC- COURT NO. Order Dtd. 2025-
93585/2025|20.11.2025 4750/2025 |PAMBODOR ACHARI 5 OLD 11-18
WRIT
WP (C) - COURT NO. Order Dtd. 2025- [BRANCH
93586/2025(20.11.2025 |0 e c [H K PANDA > OLD 11-19 (DTVISION
BENCH-3)
CRLMC- COURT NO. Order Dtd. 2025-
93590/2025(20.11.2025 | 077 oo [B.DAS > OLD 11-18
CRLMC- COURT NO. Order Dtd. 2025-
93591/2025|20.11.2025 4768/2025 B.DAS > OLD 11-18
WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
93593/2025(20.11.2025 |, o0 o 0,c H K PATRA > onb ey R ANCH-5
WP (C) - COURT NO. Order Dtd. 2025-
93597/202520.11.2025 31820/2025 N MUKHI > OLD 11-19
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
93602/2025(20.11.2025 |35 =0 0 <A K SWAIN > onD 1015 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
93603/202520.11.2025 32721/2025 L BHOI > OLD 11-19 BRANCH-7
WRIT
WP (C) - SARAT CHANDRA COURT NO. Order Dtd. 2025- [BRANCH
93604/2025120.11.2025 191 66/2025 |MEKAP 2 OLD 11-19 (DIVISION
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
93605/2025|20.11.2025 31987/2025 D BARIK > OLD 11-19 BRANCH-2
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
93606/2025(20.11.2025 | /oo2% " ), |H K MOHANTA T 1o1n R ANCH-8
ARBA- COURT NO. |Order Dtd. 2025-
93607/2025|20.11.2025 23/2023 B K PANDA 14 10-31 M.J.C.
ARBA- COURT NO. Order Dtd. 2025-
93608/202520.11.2025 2272023 B K PANDA 6 10-31 M.J.C.
[93609/2025(20.11.2025 |ABLAPL-  [SAMIR BARIK COURT NO. [order Dtd. 2025-




111264/2025 | 17 09-24
ABLAPL- COURT NO. |order Dtd. 2025-
93610/202520.11.2025 [ 151 /5,5 SAMIR BARIK 17 09-22
' ABLAPL- COURT NO. |order Dtd. 2025-
93611/2025|20.11.2025 11069/2025 RATIKANTA SAHOO 17 00-26
' CRLREV- COURT NO. |order Dtd. 2025-
93612/2025(20.11.2025 |7 "0 00 |A.SAHOO 3 onD o3
' RSA- COURT NO. |order Dtd. 2026- |SECOND
93613/2025(20.11.2025 |07 . |S.C.DAS 3 oin 01-36 S EDEAL
' WP (C) - COURT NO. |order Dtd. 2025-
93614/202520.11.2025 |7, =" oo, [U.DAS 3 oup ey
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
93615/202520.11.2025 ;. oon o |S.K. PRADHAN 3 onD 116 R ANCHG
WRIT
WP (C) - COURT NO. Order Dtd. 9999- |BRANCH
93616/2025(20.11.2025 |Z 020, [B.K.DAS os Tooal (DTVISTON
BENCH-2)
WRIT
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
93617/2025(20.11.2025  |Z.oop oo, |J.SAHOO g T1-10 (DTVISTON
BENCH-2)
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
93618/2025(20.11.2025 |T. 0 oo o |D-BISWAL os T1o16 R ANCH-T
WP (C) - COURT NO. Order Dtd. 9999- [WRIT
93619/2025(20.11.2025 |3 oo oo |B.K.SWAIN os Tooal ERANCH-
WRIT
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
93620/202520.11.2025 |3 o2 . [K.PARIDA g 1015 (DTVISTON
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-
93621/2025(20.11.2025 |3 o/% " o |B.R.SENAPATI os Tooal
WP (C) - COURT NO. Order Dtd. 9999- |[WRIT
93623/2025(20.11.2025 |3 070, |A.K.PARIDA oc oo RANCH-6
WP (C) - COURT NO. Order Dtd. 2025-
93624/2025(20.11.2025 3020 oo [N.ROUT os T1o16
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93625/2025(20.11.2025 |3 020" o |N.ROUT g 1o16 (DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
93626/2025(20.11.2025 3022 |N.ROUT g 1o16 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
93627/2025(20.11.2025 |3 .70, [KSHITISH os 116 R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2025-
93628/2025(20.11.2025 |, 008, [P.SAHOO g 1o1g




_. 93629/2025(20.11.2025 25122;2024 M.R.ROUTRAY SSURT NO. i’fig btd. 2025-
”93630/2025 20.11.2025 ?iig>5015 M.K.RATH COURT MO ?if?; Dtd. 2025- R
”93631/2025 20.11.2025 ?Ség;;2014 M.K.RATH SgURT NO. ?iﬁig Dtd. 2025- WRIT
”93632/2025 20.11.2025 25132;2025 B SAMAL SSURT NO. ?i?i; Dtd. 2025-
”93633/2025 20.11.2025 ?fégé;2025 J.LENKA COURT NO. ?ifig Dtd. 2025- wRiT
m93634/2025 20.11.2025 |WA-43/2015|P K LENKA ggURT NO. ?ifig ptd. 2025- gi;gAL
93635/2025(20.11.2025 §§é§>;023 G.C.JENA COURT MO ?iﬁi; Dtd. 2025- WRIT
m93636/2025 20.11.2025 ggé;zooo P K MOHANTY COURT NO. [Order Dtd. 2025~ |CRIMINAL
19363772025 20.11.2025 ?S£§Z;2014 M.K.RATH ggURT NO. ?iﬁig Dtd. 2025- gii;CH_2
193638/2025 20.11.2025 §§§§5018 N SAHOO gogig NO. ?;f?f Dtd. 9999- CRIMINAL
_. WRIT
93639/2025 |20.11.2025 ?5;2;;2017 N K ROUT COURT MO gi?gg Dtd. 2026- ?i?gggION
| BENCH-2)
93641/2025(20.11.2025 gii§>5015 M.K.RATH COURT NO- ?i?i; Dtd. 2025- wRiT
”93642/2025 20.11.2025 ?§£§;;2015 M.K.RATH EOURT NO. ?iﬁig Dtd. 2025- gii;CH_3
”93643/2025 20.11.2025 ?Sig;;2014 M.K.RATH EOURT NO. ?;ﬁ?; Dtd. 2025- WRIT
”93644/2025 20.11.2025 |G o [P. R. SWAIN COURT No. Order DEd. 2025-
l93645/2025 20.11.2025 ?5{22;2014 M.K.RATH EOURT NO. gifig Dtd. 2025- WRIT
93646/2025(20.11.2025 ?Sésg;2014 M.K.RATH EOURT NO. gfﬁig Dtd. 2025- wRIT
”93647/2025 20.11.2025 §§£§>5015 M.K.RATH EOURT NO. gifig Dtd. 2025- WRIT
[93648/2025[20.11.2025 |wp (C) - 'S K SAHU CHIEF Order Dtd. 9999-




30698/2025 JUSTICE'S [12-31
COURT
CHIEF
93649/2025[20.11.2025 |NE ()~ S K SAHU JUSTICE'g (OFder Dtd. 9999-
30698/2025 12-31
COURT
WP (C) - COURT NO. Order Dtd. 9999- [WRIT
93650/2025|20.11.2025 32893/2025 B-R-SENAPATI 5 12-31 BRANCH-1
WP (C) - COURT NO. Order Dtd. 9999-
93651/2025(20.11.2025 |1/ co” . [B.R.SENAPATI o5 oo
CHIEF
93652/2025[20.11.2025 |"E{C)~ S K SAHOO JUSTICE'g [OFder Dtd. 9999~
31116/2025 12-31
COURT
WP (C) - COURT NO. |Order Dtd. 9999- [WRIT
93653/2025(20.11.2025 |1 o°0" . [B.R.SENAPATI os oo R ANCH-1
CHIEF
WP (C) - .. lorder Dtd. 9999- |WRIT
93654/2025(20.11.2025 |Joo0" 0 1S K SAHU JusTICE'S 0757 R ANCH-1
COURT
CHIEF
93655/2025[20.11.2025 |"E )~ S K SAHU JusTICE's |Order Dtd. 9999~
31591/2025 12-31
COURT
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93656/2025(20.11.2025 |Z oo [B.R.SENAPATI o5 oo R ANCH-1
CHIEF
93657/2025(20.11.2025 |"F ()~ S MOHANTY JusTICE's Order Dtd. 9399-
31591/2025 12-31
COURT
CHIEF
93658/2025(20.11.2025 "L {C) S K SAHU JUSTICE'g OTder Dbtd. 2025
12052/2025 11-14
COURT
CHIEF MISC.
93659/2025(20.11.2025 522;2021 S K PRADHAN JUSTICE'S ?i§§$ btd. 20257 lppear,
COURT SEC.
FAO- COURT NO. Order Dtd. 2025- |115C:
93660/2025(20.11.2025 G N SETHI - [Praer : APPEAL
69/2021 6 12-09
SEC.
cMP- COURT NO. |order Dtd. 2025-
93661/2025(20.11.2025 | oo 0. M NAYAK : ey
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93662/2025(20.11.2025 |2 00" [B.R.SENAPATI - oo R ANCH-2
CMP- COURT NO. [Order Dtd. 2025-
93663/2025(20.11.2025 |'co> oo, |[BHAGABAN BEHERA o Y
WP (C) - COURT NO. Order Dtd. 9999- |[WRIT
93664/2025(20.11.2025 |1 o~)" . [B.R.SENAPATI o5 oo R ANCH-1
CMP- RABINDRA KUMAR COURT NO. Order Dtd. 2025-
93665/2025120.11.2025 |10 5025 | pATNATK 25 11-14
[93666/2025(20.11.2025 (WP (C) - B.R.SENAPATI COURT NO. [order Dtd. 9999- [WRIT




32927/2025 25 12-31 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2025-
93667/2025(20.11.2025 90307/2025 |T K NAYAK 25 11-11
CHIEF
93668/2025(20.11.2025 |"E{C)- K SAHOO JusTICE's |OFder Dtd. 2025-
20799/2025 12-11
COURT
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93669/2025(20.11.2025 39930/2025 B+ R- SENAPATT a5 17-31 BRANCH-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93670/2025(20.11.2025 20292 /2025 |F SAHOO e 11-14 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-
93671/2025(20.11.2025 32931/2025 B+ R-SENAPATT o5 1931
WP (C) - COURT NO. |Order Dtd. 2025-
93672/2025(20.11.2025 17940/2025 0 D MUDULI 25 11-17
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93673/2025(20.11.2025 32933/2025 B+ R+ SENAPATI P 19-31 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2025-
93674/2025(20.11.2025 21478/2025 D SAMAL o5 11-17
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93675/2025(20.11.2025 32934/2025 B+ R+ SENAPATI 25 19-31 BRANCH-8
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93676/2025(20.11.2025 26659/2025 |5 SAHOO g5 11-17 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93677/2025(20.11.2025 32935/2025 B+ R+ SENAPATI 25 19-31 BRANCH-2
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93678/2025(20.11.2025 26650/2025 |5 SAMAL o 11-17 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 9999-
93679/2025(20.11.2025 32945/2025 B+ R+ SENAPATI o5 19-31
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93680/2025(20.11.2025 32949/2025 B+ R+ SENAPATI o5 17-31 BRANCH-8
CRLREV- COURT NO. |Order Dtd. 2025- |CRIMINAL
93681/2025(20.11.2025 70/2024 K ROUTRAY o5 11-13 REVISION
CHIEF
WP (C) - | o |Order Dtd. 9999- |WRIT
93682/202520.11.2025 ;1 505 /g5 |T K NAYAK JUSTICE'S |/, 5] BRANCH-7
COURT
WP (C) - LALATENDU CHIEF Order Dtd. 2025- [WRIT
93683/2025)20.11.2025 29647/2023 |KANUNGO JUSTICE'S |11-12 BRANCH




COURT (DTVISTON
BENCH-3)
CHIEF
93684/2025(20.11.2025 |00 (©)~ S K SAHU JusTIcE's Order Dtd. 20257
32975/2025 11-19
COURT
CHIEF
WP (C) - .. lOrder Dtd. 2025- |WRIT
93685/2025(20.11.2025 1020 IS R OJHA JUSTICE'S || 7% R ANCHT
COURT
WRIT
CHIEF
WP (C) - .. Order Dtd. 2025- |BRANCH
93686/2025|20.11.2025 5873/2024 |F K DASH gg§§$CE S|{1-14 (DIVISION
BENCH-2)
CHIEF
93687/2025(20.11.2025 |\ . B K JENA JusTICE's 198 Prd. 20257
COURT
WP (C) - COURT NO. [0rder Dtd. 2025-
93688/2025(20.11.2025 | ;oo o |A. SUNDARAY o1 05 on
CRLA- COURT NO. [0rder Dtd. 2025-
93691/2025(20.11.2025 |/ " [P. R. SWAIN > oLD ey
CRLREV-  |[HIMANSHU KUMR COURT NO. [0rder Dtd. 2025-
93692/2025(20.11.2025 |20 0 | O 3 Sy
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
93693/2025[20.11.2025 | 0700 M. R. BARIK 3 o R ANCH-4
We (C) - COURT NO. [0rder Dtd. 2025-
93694/2025(20.11.2025 |30o 0" [DILLIP SAMAL c Sy
WRIT
CHIEF
WP (C) - ., Order Dtd. 2025- |BRANCH
93698/2025(20.11.2025 |Z ol S K SAHU gggg$CE SO (DTVISTON
BENCH-1)
CHIEF
WP (C) - \. Order Dtd. 9999- |WRIT
93699/2025(20.11.2025 |37 % 0 |B B MALLICK JusTICE'S 0707 R ANCH- 6
COURT
ABLAPL-  |PRAKASH CHANDRA CHIEE Order Dtd. 2025-
v * -
93700/2025(20.11.2025 20000 JusTIcE's [1°TY BATL-1
COURT
CHIEF
WP (C) - .. Order Dtd. 2025- |WRIT
93701/2025[20.11.2025 |30 [LAMBODAR PRADHAN JUSTICE'S 11 ¢ R ANCH-1
COURT
WRIT
CHIEF
WP (C) - .\ Order Dtd. 2025- [BRANCH
93702/2025(20.11.2025 |2 =" /B B MALLICK ggSE$CE S[11one (DTVTSTON
BENCH-3)
CHIEF
93703/202520.11.2025 |“oRRERT  lparaRAM SINGH gustice's Order Dtd. 2025= g, 0 o
13006/2025 11-18
COURT
WRIT
CHIEF
WP (C) - .« /Order Dtd. 2025- |BRANCH
93704/202520.11.2025 o 0 5q1g A K SWAIN ggSE$CE S1{1-12 (DIVISION

BENCH-2)




WA-

CHIEF

Order

Dtd.

2025-

]
93705/202520.11.2025 |/ . |S BEHERA JUSTICE'S |1 "] 5
COURT
CHIEF
93706/2025(20.11.2025 V2T SIDHARTHA MISHRA JusTICE's Order Dtd. 2025-
1676/2025 11-13
COURT
CHIEF
WP (C) - ,.|order Dtd. 2025- |WRIT
93707/2025(20.11.2025 | /ooo? oo, |T SWAIN gg§§$CE 511003 R ANCHS
CHIEF
WP (C) - .. lorder Dtd. 2025- |WRIT
93708/202520.11.2025 |, 50 /5y A-K.NAYAK gg§§$CE S|{1-18 BRANCH-4
CHIEF
WP (C) - .. lorder Dtd. 2025- |WRIT
93709/202520.11.2025 |, 570 /54,5 B-BEHERA gg§§$CE S|{1-18 BRANCH-4
CHIEF
WP (C) - .. |order Dtd. 2025- |WRIT
93710/2025(20.11.2025 |70 |S SWAIN gg§;$CE S| 1 0g R ANCH-2
CHIEF
WP (C) - .. |order Dtd. 2025- |WRIT
93711/2025(20.11.2025 |5, 70" - [M.NAYAK ggSE$CE Sl P R ANCH-4
CHIEF
93712/202520.11.2025 |“BLAPR™ Ip ¢ MonanTy gusTIcE'g [0Xder Dtd. 2025-
10768/2025 11-18
COURT
ABLAPL-  |MANAS RANJAN CHIEE Order Dtd. 2025-
93713/2025(20.11.2025 JUSTICE'S :
10596/2025 |DHAL COURT 11-18
CHIEF
WP (C) - .. lorder Dtd. 2025- |WRIT
93714/2025(20.11.2025 3o > - |B.BEHERA ggSE$CE S PR ERANCH-S
CHIEF
ABLAPL-  |MANAS RANJAN Order Dtd. 2025-
93715/2025(20.11.2025 JUSTICE'S
10566/2025 |DHAL COURT 11-18
CHIEF
93716/202520.11.2025 |CRLREVS g ¢ panpa JusTICE'g [Order Dtd. 2025-
515/2025 11-18
COURT
CHIEF
93717/202520.11.2025 255255025 K. SAHOO JUSTICE'S ?i?ig ptd. 2025-
COURT
CHIEF
WP (C) - BRAJA MOHAN .. lorder Dtd. 2025- |WRIT
93718/2025120.11.2025 159651 /2025 [SARANGI g D [11-18 BRANCH-4
CRLMC- COURT NO. [Order Dtd. 2025-
93719/202520.11.2025 | oog 555 |S-NAYAK 5 OLD 11-12
WP (C) - COURT NO. [0rder Dtd. 2025- |[WRIT
93720/2025(20.11.2025 3o 0" - |B.BEHERA 5 oL 118 R ANCH-3
CRLMC- COURT NO. [0rder Dtd. 2025-
93721/2025|20.11.2025 4769/2025 |R-BISWAL 5 OLD 11-18
WP (C) - COURT NO. [Order Dtd. 2025-
93722/2025|20.11.2025 31293/2025 S K BEHERA > OLD 11-18




WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

93723/20251(20.11.2025 38611/2023 M.NAYAK 2 OLD 11-18 BRANCH-3
CRLMC- COURT NO. |Order Dtd. 2025-
93724/20251(20.11.2025 4669/2025 S.HOTA 5 OLD 11-17
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93725/202520.11.2025 |31 304 /505 [A- SAHU 2 OLD 11-18 (DIVISION
BENCH-2)
CRLMC- COURT NO. |Order Dtd. 9999-
93726/2025(20.11.2025 3952,/2025 |D-SAMAL 5 OLD 12-31
ABLAPL- COURT NO. |Order Dtd. 2025-
93727/20251(20.11.2025 10517/2025 H K MALICK 5 OLD 11-18
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
93728/20251(20.11.2025 38131/2023 B.BEHERA 2> OLD 11-18 e
WRIT
WP (C) - BIJAYA KUMAR COURT NO. |0rder Dtd. 2025- |BRANCH
93729/2025|20.11.2025 31800/2025 |SAHOO 2 OLD 11-18 (DIVISION
BENCH-3)
CRLMC- COURT NO. |0rder Dtd. 2025-
93730/2025(20.11.2025 43322025 L.SAHOO 2 OLD 10-23
CRLMC- COURT NO. |Order Dtd. 2025-
93731/2025/20.11.2025 47412025 B.BEHERA 5 OLD 11-18
ABLAPL- MRUTYUNJAYA COURT NO. |Order Dtd. 2025-
93732/202520.11.2025 8718/2025 |PAGAL 2 OLD 11-18
TRP (C) - COURT NO. |0Order Dtd. 2025-
93733/20251(20.11.2025 20/2025 R.K.BEHERA > OLD 11-18
WRIT
WP (C) - COURT NO. |0rder Dtd. 2025- |BRANCH
93734/2025/20.11.2025 32201/2025 K MOHAPATRA > OLD 11-18 (DIVISION
BENCH-2)
ABLAPL- ASWINI KUMAR COURT NO. |0Order Dtd. 2025-
93735/2025|20.11.2025 13018/2025 [MISHRA (3) 2 OLD 11-18
ABLAPL- BYOMAKESH COURT NO. |Order Dtd. 2025-
93736/2025|20.11.2025 13015/2025 [ TRIPATHY 17 12-04
ABLAPL- COURT NO. |Order Dtd. 2026-
93737/20251(20.11.2025 13009/2025 K C PANDA 17 01-12 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
93738/20251(20.11.2025 4758/2022 B.BEHERA 17 11-18 BRANCH-4
ABLAPL- COURT NO. |Order Dtd. 2025-
93739/20251(20.11.2025 13008/2025 B DAS 17 11-18 BAIL-2




93740/2025|20.11.2025 ?§g§§35025 J KAMILA ToURE o gf?gg btd. 2026~
93741/2025(20.11.2025 fsé§>5022 M.NAYAK COURT NO. ?if?g Dtd. 2025- wRIT
93742/2025|20.11.2025 ??8??35025 B DAS ovRE o ?i?ig btd. 2025~
93743/202520.11.2025 ?§8253;o25 KSHITISH iSURT NO- ?ifig btd. 20257 lparr-1
93746/2025(20.11.2025 ?232§3;025 KAMALAKANTA NATH igURT NO- gf?ig btd. 2026~ parr-1
93748/2025 |20.11.2025 ?2;??3;025 C R NAYAK ToURE o ?i?ig btd. 2025~
93749/2025(20.11.2025 ggég;;2023 A.K.NAYAK gSURT NO. ?iﬁig Dtd. 2025- giiECH_6
93751/2025(20.11.2025 ?222535025 BIJAY K DALAI iSURT NO. ?i?ig ptd. 2025-
93752/2025(20.11.2025 ?gég;;2023 M.NAYAK COURT NO. ?i?ig Dtd. 2025- giiECH_6
93753/2025[20.11.2025 ?§g§§35025 BABULU BARIK gSURT NO. ?i?ig btd. 2025-
93755/2025 |20.11.2025 ??2?53;025 R K BARIK COURT NO. Order Dtd. 2025-
93756/2025(20.11.2025 ggég;;2023 B.BEHERA gSURT NO. ?iﬁig Dtd. 2025- giiECH_6
93757/2025(20.11.2025 ??;§§35025 B BEHERA ToURE o ggﬁjg btd. 2025~
93759/2025 |20.11.2025 Siisggg3 H.JENA TouRE o ?i?ig btd. 2025~ ;gé?g?g;
93764/2025 |20.11.2025 gségg;2025 H. K. MOHANTA COURT NO. [Order Dtd. 2025- nRiT
WRIT
93766/2025|20.11.2025 §g§8>5025 K. SAHOO EOURT NO. ?i?ii Dtd. 2025- ?§?$§210N
BENCH-1)
93768/2025[20.11.2025 ifg;/2024 J. BEHERA gogig NO. ?;fzg Dtd. 2025-
93770/2025[20.11.2025 i§§;2025 J. BEHERA SSURT NO. ggﬁii Dtd. 9999- ig;gii
[93771/2025[20.11.2025  |wp (C) - B.K. MISHRA COURT NO. Order Dtd. 2025-




21831/2025 | 12 11-18

WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
93772/2025120.11.2025 ;5,4 /5005 P- JYOTISH 12 11-18 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
93773/202520.11.2025 ;55,5 /5495 C- K. ROUT 12 11-17 BRANCH-5

WP (C) - COURT NO. [Order Dtd. 5000-
93774/2025|20.11.2025 95153/2024 F- K- MISHRA 12 01-01

WP (C) - COURT NO. [Order Dtd. 2025-
93775/202520.11.2025 |3 500 o0 ¢ (A. K. MOHANTY 1 1118

CRLA- M/S.SUBASH COURT NO. Order Dtd. 9999- |CRIMINAL
93779/2025120.11.2025 1353,5017  |cHANDRA SAHOO 1 12-31 APPEAL

BINAPANT
93780/202520.11.2025 §g§§€18 TRIPATHY, EOURT NO- ?;f?f brd. 9999- iiégiiAL
N.TRIPATHY

WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
93781/202520.11.2025 [, 57c oo ¢ |S. K. DASH c 11-10 BRANCH-3

ABLAPL- COURT NO. [Order Dtd. 2025-
93782/202520.11.2025 [0 07 (| JADUNATH PRADHAN c 11-18 BAIL-2

ABLAPL- COURT NO. [Order Dtd. 2025-
93783/202520.11.2025 [0 o |S. CHOUDHURY 17 T1-18

ABLAPL-  |PRASANT KUMAR COURT NO. [Order Dtd. 2025-
93784/202520.11.2025 [ 000 oo b e 11-18 BAIL-1

ABLAPL-  |AMLAN SHAKTI COURT NO. [Order Dtd. 2025-
93789/2025120.11.2025 [0 0 oo [ty 1 11-18 BAIL-1

WP (C) - COURT NO. [Order Dtd. 2025-
93792/202520.11.2025 [, o o0, |S. K. DASH s 11-13

ABLAPL- COURT NO. [Order Dtd. 2025-
93793/202520.11.2025 [ ) S0 o |S. CHOUDHURY 1 11-18 BAIL-2

CRLMC- COURT NO. [Order Dtd. 2025-
93794/202520.11.2025 27", . |H. K. PATRA e 1117

ABLAPL- COURT NO. [Order Dtd. 2025-
93795/202520.11.2025 [ 000" oo |A. MOHANTY 17 T1-1g BAIL-1

WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
93796/202520.11.2025 oo o0 o o |A. K. MOHANTY 1 11-18 ERANCH-4

ABLAPL-  |TUKUNA KUMAR COURT NO. [Order Dtd. 2025-
93797/2025120.11.2025 |1 5966/2025 |MISHRA 17 11-18

WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
93799/2025|20.11.2025 |, ocn oo (G. SAHOO 23 1094 BRANCH-1

ABLAPL- COURT NO. [Order Dtd. 2025-
93800/2025|20.11.2025 [N ) |SUVENDU BARIK 17 T1-18

ABLAPL- COURT NO. [Order Dtd. 2025-
93804/202520.11.2025 [/ 0% o (SARAT DASH 17 T1-18




ABLAPL- COURT NO. |Order Dtd. 2025-
93806/202520.11.2025 [ g /54,5 SARAT DASH C. 17 11-28
ABLAPL- COURT NO. |Order Dtd. 2025-
93810/202520.11.2025 [ o2)n55 A+ K. BEHERA cC. 17 11-18
BLAPL- COURT NO. |Order Dtd. 2025-
93815/202520.11.2025 V1o /5055 |[DIBAKAR SAMAL C. 17 11-12
WP (C) - COURT NO. |Order Dtd. 2026-
93816/202520.11.2025 |5 500 /5,5 P K PATRA C. 01 01-30
CRP- COURT NO. |Order Dtd. 2025-
93817/202520.11.2025 | ", 00, Y DAS C. o1 11-10
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
93819/202520.11.2025 ;5,1 /5y N- K. ROUT C. p 12-02 (DIVISION
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
93820/202520.11.2025 50076 /50,3 B DAS C. p 11-11 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
93821/202520.11.2025 | o0 50,5 M. NAYRK cC. p 11-14 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
93822/202520.11.2025 ), 25 /5055 (G- JAYSINGH C. 23 19-31 BRANCH-17
ABLAPL- COURT NO. |Order Dtd. 2025-
93823/202520.11.2025 [ "i' o 5055 |T R DAS cC. B o BAIL-1
CRLMC- COURT NO. |Order Dtd. 2025-
93824/202520.11.2025 | 0000 0,5 [KAMALAKANT NATH C. 2 OLD 1100
CRLREV- COURT NO. |Order Dtd. 2025-
93834/202520.11.2025 | o5 505, |P-K.DAS C. 5 OLD 11-18
TRPCRL- SUSANTA KUMAR COURT NO. |Order Dtd. 2026-
93853/202520.11.2025 |10 o008 |RouT C. 16 01-19
CRLA- COURT NO. |Order Dtd. 9999- |CRIMINAL
93859/202520.11.2025 |/ o0%, 5, B SRMAL cC. 7 19-31 APDEAL
CRLA- COURT NO. |Order Dtd. 9999- |CRIMINAL
93861/202520.11.2025 S5 ", ., |H K BHOL cC. 3 12-31 APPEAL
ABLAPL- SUNIL KUMAR COURT NO. |Order Dtd. 2025-
93864/202520.11.2025 [0 0 5055 |swaln cC. 17 11-17 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2026-
93866/202520.11.2025 |, 1,00 /50, YASHABANTA DAS  [C. 23 01-07
CRLMC- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-
93867/202520.11.2025 |05 b 005 [paut, C. 23 11-19
CRLREV- COURT NO. [Order Dtd. 2025-
93868/202520.11.2025 g5 54,  BALARAM SINGH C. 3 OLD 12-23
CRLREV- COURT NO. [Order Dtd. 2025-
93869/202520.11.2025 /o) oo |R. MOHANTY cC. 3 OLD 11-20
193870/2025(20.11.2025 |CRLREV-  [SISIRA PANIGRAHI|C. COURT NO. |Order Dtd. 2025-




874/2025 3 OLD 11-20
CRLREV- COURT NO. |Order Dtd. 2025-
93871/202520.11.2025 o050, |SISIRA PANIGRAHI C.O. 3 OLD 11-20
CRLREV- COURT NO. Order Dtd. 2025-
93872/2025|20.11.2025 875/2025 |SISIRA PANIGRAHI C.O. 3 OLD 11-20
RVWPET- Order Dtd. 2025- |CIVIL
93454/2025120.11.2025 [, 5,5 |MANOJ KUMAR RANA GENERAL 11-11 REVISTON
RVWPET- Order Dtd. 2025- |CIVIL
93455/2025120.11.2025 [, 51,5 |MANOJ KUMAR RANA GENERAL 11-11 REVISTON
RVWPET - Order Dtd. 2025- |CIVIL
93458/2025|20.11.2025 |5, o .5 MANOJ KUMAR RANA GENERAL 11-11 REVISTION
RVWPET- Order Dtd. 2025- [CIVIL
93463/2025|20.11.2025 | 55 5,5 MANOJ KUMAR RANA GENERAL 11-11 REVISION
WP (C) - , WRIT
93464/2025120.11.2025 5,50, /505, HEMRAJ MEENA GENERAL Final Order BRANCH-8
CMP- Order Dtd. 2025-
93465/2025|20.11.2025 |54, 54,5 (BIRAJ KUMAR DAS |GENERAL 11-18
ABLAPL- Order Dtd. 2025-
93468/2025|20.11.2025 .o 5g,, (KHUSBU PANIGRAHI GENERAL 11-18 BAIL-2
WPC (OAC) - |DR. JITENDRA Order Dtd. 2022-
93470/2025|20.11.2025 3056/2018 KUMAR LENKA GENERAL 09-24 OA Branch
ABLAPL- Order Dtd. 2024-
93472/2025|20.11.2025 oo /5g,, (KHUSBU PANIGRAHI GENERAL 06-18 BAIL-2
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
93474/2025|20.11.2025 |53 005 /50,5 MANAS PATI GENERAL 11-14 (DIVISION
BENCH-2)
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
93476/2025|20.11.2025 o 55 5055 B K DAS GENERAL 11-19 (DIVISION
BENCH-3)
WP (C) - DR. JITENDRA Order Dtd. 2025- WRIT
93478/2025120.11.2025 141 045/2022 [KUMAR LENKA GENERAL 11-18 BRANCH-8
WP (C) - DEEPAK KUMAR Order Dtd. 2025- WRIT
93479/202520.11.2025 00 0 o000 At GENERAL 11-19 BRANCH-_7
WP (C) - Order Dtd. 2025-
93480/2025120.11.2025 |5, 00 /5,5 SURYAKANTA PALAT GENERAL 11-19
WP (C) - Order Dtd. 2025-
93481/2025|20.11.2025 |, ggg /50,5 SURYRKANTA PALAT GENERAL 11-19
WP (C) - . WRIT
93483/2025|20.11.2025 |5 -4 54, HIRARAM BHOI GENERAL Entire Order BRANCH-6




0Jc-

93551/2025[20.11.2025 |5 "o . ooo [BIRAJ KUMAR DAS |GENERAL Entire Document
93561/2025(20.11.2025 oo oo [pitol FANEN lopnmRar Entire Brief

WRIT
93562/2025(20.11.2025  [12(°)7  |BTRAJ KUMAR DAS |GENERAL Entire Document ?§?$§210N

BENCH)
93563/202520.11.2025 ?23?535025 KHUSBU PANIGRAHI |GENERAL ?i?ig ptd. 20257 lparr-2
93564/2025(20.11.2025 ?§8?235025 KHUSBU PANIGRAHT GENERAL ?ifig ptd. 2025~
93791/2025 [20.11.2025  [P01C)7  SEASHS SR GENERAL Order Dtd. 2025- WRIT
93798/2025(20.11.2025 ?gé:é;2025 HARA PRASAD RATH GENERAL ?if?g ptd. 2025~ giiECH_S
93802/202520.11.2025 ggiS;;ZOZS HARA PRASAD RATH |[GENERAL ?i?ig Dtd. 2025- giiECH_B
93809/2025(20.11.2025 ¥§§§5023 HTRARAM BHOT GENERAL Entire Document | = >
93812/2025(20.11.2025 ?gé22;2014 RAJEEV KUMAR GENERAL Entire Document giiECH—8
93813/2025(20.11.2025 gié§>5023 MANOJ KUMAR RANA |GENERAL gg?gz ptd. 2025- gii;CH_7
93814/2025(20.11.2025 ?iég>;023 MANOJ KUMAR RANA GENERAL 8;?32 ptd. 2025- gii;CH_7
93818/2025(20.11.2025 ?23?53;025 APARESH BHOT GENERAL ?i?ig ptd. 2025~
93836/2025(20.11.2025 EST255025 MANOJ KUMAR RANA |GENERAL ?i?iz ptd. 2025~
93846/2025120.11.2025 g§£§;;2025 MOHABATRA CENERAL ?i?ig prd. 20257 N ANCH-4
93850/202520.11.2025 ?iégg;zozS OM PRAKASH SARAN [GENERAL ?i?zg ptd. 2025-
93851/202520.11.2025 (NP0 [PEAIORTE GENERAL oraer brd. 20257
93852/202520.11.2025 0220 (TR SHANKAR GENERAL orer brd. 2025-




ABLAPIL- AJAYA KUMAR Order Dtd. 2025-
93446/2025(20.11.2025 [ 000 o GENERAL o
WP (C) - Order Dtd. 2025- |[WRIT
93566/2025|20.11.2025 32160/2025 |5 C DAS GENERAL 11-19 BRANCH-3
CONTC-
93567/2025(20.11.2025 |2, 0 . o [P K JENA GENERAL
' MATA- FIRST
93568/20251(20.11.2025 55/2018 J P KAR GENERAL APPEAL
.93569/2025 20.11.2025 |"E(C) - P K MISHRA GENERAL
e 23083/2012
' SAO- SECOND
93570/2025(20.11.2025 [T 0000 J LENKA GENERAL S PPRAL
' CONTC-
93572/2025(20.11.2025 |2, 0 . [P K JENA GENERAL
WRIT
WP (C) - BRANCH
93578/2025(20.11.2025 )1 00", 0,0 P KAR GENERAL (DTVISTON
BENCH-1)
WRIT
WP (C) - BRANCH
93584/2025(20.11.2025 1o 0" oM BARAL GENERAL (DTVISTON
BENCH-3)
BLAPL-
93587/2025(20.11.2025 |1,1." M BEHERA GENERAL BATL-1
93588/2025 20.11.2025 |ChCME- R. K. BARIK GENERAL PetitionAnn
L11. 1490/2025 . K. etitio exure,
ABLAPIL-
93589/202520.11.2025 200 |J P KAR GENERAL
' ABLAPL-
93592/202520.11.2025 [0/ |B S SWAIN GENERAL
' CRLREV-
93594/202520.11.2025 |/ ..""-.  |J P KAR GENERAL
WP (C) - WRIT
93595/2025(20.11.2025 |2 72" P BEHERA GENERAL R ANCH-2
ABLAPIL-
93596/2025(20.11.2025 200" [P BEHERA GENERAL BATL-1
ABLAPIL-
93598/2025(20.11.2025 U1 . |A SUNDARAY GENERAL
WP (C) - WRIT
93599/2025(20.11.2025 |J o) o0, |S DASH GENERAL R ANCH-
CRLMC-
93600/2025(20.11.2025 | /o0l |P BEHERA GENERAL
93601/2025(20.11.2025 |"E ()~ P K LENKA GENERAL
st 27418/2025
' WP (C) - WRIT
93622/202520.11.2025 |, 0,55 /5y M MEENA GENERAL BRANCH-6




WP (C) - WRIT
93640/2025/20.11.2025 14664/2016 J D MUDULI GENERAL BRANCH-8
ABLAPL- JYOTI RANJAN Order Dtd. 2025-
93689/2025|20.11.2025 10676/2025 NAYAK GENERAL 11-19
WP (C) - JYOTI RANJAN Order Dtd. 2025-
93690/2025(20.11.2025 1o, 000 oc|iaony GENERAL Sy
WP (C) - Order Dtd. 2025-
93695/2025/20.11.2025 20109/2025 JUDHISTHIR SAHOO GENERAL 11-11
TRP (C) — BINDU SAGAR Order Dtd. 2025-
93696/2025/20.11.2025 396/2025 |SWAIN GENERAL 11-20
TRP (C) - BINDU SAGAR Order Dtd. 2025-
93697/202520.11.2025  |[o0 ooo o on o GENERAL o
TRP (C) -
93744/2025/20.11.2025 24/2023 N NAIK GENERAL M.J.C
93745/2025(20.11.2025 |°0T P R BEHERA GENERAL
S 251/1991
CRLMC- CRIMINAL
93747/2025/20.11.2025 2331/2016 S MALLICK GENERAL MISC
CMP- WRIT
93750/2025/20.11.2025 399/2021 P K RATH GENERAL BRANCH-2
RSA- SECOND
93754/2025/20.11.2025 410/2014 P K MISHRA GENERAL APPEAT
WRIT
WP (C) - BRANCH
93758/2025/20.11.2025 9930/2009 A P RATH GENERAL (DIVISION
BENCH)
93760/2025|20.11.2025 "2 (C)~ M NAYAK GENERAL
e 10123/2004
WPC (OR) -
93761/2025(20.11.2025 |Z 2 000 |S K NAYAK GENERAL OA Branch
WRIT
WP (C) - BRANCH
93762/2025/20.11.2025 8290/2016 T BAG GENERAL (DIVISION
BENCH-2)
WRIT
WP (C) - BRANCH
93763/202520.11.2025 |o o0 o |T BAG GENERAL (DTVISTON
BENCH-2)
WA- WRIT
93765/202520.11.2025 3051/2023 H JENA GENERAL APPEAL
WP (C) - WRIT
93767/2025(20.11.2025 |g- 70 .. |H JENA GENERAL R ANCH-3
[93769/2025[20.11.2025  |wp (C) - K N SAHOO GENERAL




12239/2015
' ABLAPL- Order Dtd. 2025-
93776/2025(20.11.2025 [[2 " _|PRADIPTA BEURA |GENERAL e BATIL-2
l93777/2025 20.11.2025 WP~ P N NAYAK GENERAL
chte 8725/2017
. MISC.
93778/2025(20.11.2025 J BARIK GENERAL APPEAL
296/2005
SEC.
BLAPT,~
93785/2025[20.11.2025 [, 00" |S PRADHAN GENERAL BATIL-2
ABLAPL-
93786/2025(20.11.2025 [, =" " |S PRADHAN GENERAL
WP (C) - WRIT
93787/2025(20.11.2025 |jc o _|S PRADHAN GENERAL R ANCH-€
RVWPET- PADMINI KUMART
93788/2025(20.11.2025  |J4o 0o [y GENERAL
BLAPL-
93790/2025[20.11.2025 [Joo " o |S SARKAR GENERAL
CRLMP-
93801/2025(20.11.2025 |/, 2° . |R SINGH GENERAL
A MISC.
93803/2025(20.11.2025 S SAMAL GENERAL APPEAL
55/2025
SEC.
CRLMP-
93805/2025[20.11.2025 | /22050 o |s K NAYAK GENERAL
.93807/2025 20.11.2025 |CME- K N SAHOO GENERAL
st 1759/2025
' WP (C) - WRIT
93808/2025(20.11.2025 |3 .= |G B PARIDA GENERAL R ANCH2
MACA-
93811/2025(20.11.2025 |} '*0" M BEHERA GENERAL
ABLAPL-
93825/2025[20.11.2025 [, 00" M K JENA GENERAL BATL-1
WP (C) - WRIT
93826/2025(20.11.2025 |1, =)0 IS K NAYAK GENERAL R ANCH- €
93827/2025(20.11.2025 "B~ S MANDAL GENERAL
it 3309/2024
' CRLA- CRIMINAL
93828/2025(20.11.2025 |07 . |S K KAR GENERAL A PPEAL
' CRLA- CRIMINAL
93829/2025[20.11.2025 |00 S K SAMAL GENERAL APPEAL
CMP- WRIT
93830/2025(20.11.2025 | ,-" . o |PC MOHANTY GENERAL R ANCHT




MACA-

MISC.

93831/20251|20.11.2025 552/2008 B K LENKA GENERAL APPEAL
SEC.
CRLMC-
93832/20251|20.11.2025 1044/2018 B K LENKA GENERAL
RSA- SECOND
93833/20251(20.11.2025 380/2003 N SWAIN GENERAL APPEAL
WRIT
WP (C) - BRANCH
93835/202520.11.2025 17090/2016 P K SWAIN GENERAL (DIVISION
BENCH-1)
WRIT
WP (C) - BRANCH
93837/2025|20.11.2025 15689/2024 P K SWAIN GENERAL (DIVISION
BENCH-3)
WP (C) - Order Dtd. 2025- [WRIT
93838/20251(20.11.2025 17294/2025 P K SWAIN GENERAL 11-18 BRANCH-3
TRPCRL-
93839/20251(20.11.2025 64/2024 A SUNDARAY GENERAL
WP (C) — Order Dtd. 2025-
93840/20251(20.11.2025 30388/2025 ABINASH SUNDARAY |GENERAL 10-29
TRP (C) - Judgement Dtd.
93841/20251|20.11.2025 266/2024 A SUNDARAY GENERAL 2025-11-20
CRLREV- Order Dtd. 2025-
93842/20251(20.11.2025 753/2024 R K BARIK GENERAL 12-08
CRLMC- Order Dtd. 2025-
93843/20251|20.11.2025 3583/2025 HEMANTA KU DAS GENERAL 11-07
CMP- KISHORE CHANDRA Order Dtd. 2025-
93844/2025|20.11.2025 1360/2025 |SATAPATHY GENERAL 11-18
CRLREV- Order Dtd. 2025-
93845/20251|20.11.2025 11/2025 K C PANDA GENERAL 09-26
CRP- Order Dtd. 2025- |CIVIL
93847/20251|20.11.2025 35/2025 RAKESH SAHOO GENERAL 11-14 REVISION
ABLAPL- Order Dtd. 2025-
93848/20251|20.11.2025 12856/2025 R K MALLICK GENERAL 11-17
RSA- Judgement Dtd. SECOND
93849/20251|20.11.2025 291/2015 N MALLICK GENERAL 2024-02-26 APPEAL
WP (C) - ASHOK KUMAR Order Dtd. 2026-
93854/2025|20.11.2025 31660/2025 |SARANGT GENERAL 02-02
CONTC- Order Dtd. 2025-
93855/20251(20.11.2025 859/2025 SARAT DASH GENERAL 11-20
CRLMC- BINDU SAGAR Order Dtd. 2025- |CRIMINAL
93856/202520.11.2025 |1 0 5054 |SwATN GENERAL 11-13 MTSC
CRLMC- Order Dtd. 2025-
93857/202520.11.2025 | 0, 54,5 [H. K. DAS GENERAL 11-07




|93858/2025 |20.11. 2025 ]32353;025 B. N. SAHU GENERAL Cl)]l“_i‘;’g ptd. 2025~
93860/2025(20.11.2025 o ooB0T o (Riont KUMAR GENERAL rdee brd. 20257 lpari-o
93862/2025(20.11.2025 7000 lB. ROUT GENERAL Order brd. 2025-
93863/2025(20.11.2025 | 70°07 o SARAT DASH GENERAL Order Dtd. 2025-
19386572025 |20.11.2025 ?13518?3;025 SARAT DASH GENERAL Cl)]lffl;g ptd. 2025= parr-2

NIC



